
10.07.2018                    J - 1                FOR PRONOUNCEMENT OF JUDGMENTS [APPLT. JURISDICTION]

COURT NO.33     
(DIVISION BENCH-V)
EXTENSION BLOCK (SECOND FLOOR)  
HON'BLE DR. JUSTICE S.MURALIDHAR
HON'BLE MR. JUSTICE VINOD GOEL

AT 10:30 A.M.

1. CRL.A. 537/2015 HARISH MR. ASHWIN VAISH
VS. STATE MR. VINOD PANDY

MR. V. THOMAS 
MR. KUNAL AWANA
MR. HIREIN SHARMA

COURT NO. 16 
HON'BLE MR. JUSTICE C.HARI SHANKAR

1. W.P.(C) 2598/2003 PRAMOD M.DUTTA
VS CEMENT MR. ARUN BIRBAL
CORPORATION OF INDIA(CCI)

  09th JULY,2018                              REGISTRAR (LISTING)

//////



10.07.2018                                FOR PRONOUNCEMENT (ORIGINAL JURISDICTION)

        COURT NO.  24 (OS-E)
HON'BLE MR. JUSTICE MANMOHAN

15. CS(COMM) 644/2016         ADITYA BIRLA NUVO LIMITED    AJAY SAHNI, KRITIKA SAHNI, B.P.SINGH 
                              Vs. M/S R.S SALES            DHAKRAY         
                              CORPORATION & ANR      

*******               
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